FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CALLHEALTH INSURANCE
BROKING SERVICES PRIVATE LIMITED

SI.No | Particulars Details
1. Name of Corporate Person Callhealth Insurance Broking Services
Private Limited
2. Date of incorporation of Corporate Person | 07 October 2015
3. Authority under which Corporate Person | Registrar of Companies, Hyderabad
is Incorporated / registered
4. Corporate Identity No. / Limited Liability | U66000TG2015PTC101050
Identification No. of corporate Person
5. Address of the registered office and | 1-66/1/R1/08/8, 10th Floor, Ramky Grandiose
principal office (if any) of Corporate | Ramky  Towers Complex, Gachibowli,
Person Hyderabad, Telangana, India, 500032.
6. Liquidation Commencement Date of | 28 August 2026
Corporate Person
7. Name, Address, Email Address, | Name: Mahadev Tirunagari
Telephone Number and the Registration | IBBI Registration No.: IBBI/IPA-002/IP-
Number of the Liquidator N00320/2017-18/10925.
Address: Flat No.406 & 407, 4th Floor, MGR
Estates, Dwarakapuri Colony, Punjagutta,
Hyderabad-500082, India.
Mail ID: mahadev.pcs@gmail.com
Phone: +91 90142 90839
8. Last Date for Submission of Claims 26 September 2026

Notice is hereby given that the Callhealth Insurance Broking Services Private Limited has

commenced voluntary liquidation on 28 August 2026.

The stakeholders of Callhealth Insurance Broking Services Private Limited are hereby called upon to
submit a proof of their claims, on or before 26 September 2026, to the liquidator at the address
mentioned against item-7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Mahadev Tirunagari
Liquidator in the matter of

Callhealth Insurance Broking Services Private Limited

IBBI/TPA-002/IP-N00320/2017-18/10925

Authorisation for assignment valid till 31 December 2026

Date: 29 August 2026
Place: Hyderabad
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y R i W ™8 AU SMALL FINANCE BANK LIMITED
wy& AD O AL A HYDERABAD RBO: SID PUBLIC ANNO AU E# ) {A Scheduled Commercial Bank)
e R A BA i . g
i BRA DDIEPET - 8159 Lt e " d :: B ‘Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
DEMAND NOTICE TO THE BORROWER(S) | OR A ON O AKEHOLDERS O APD D 3 g PO D 0
A’::g“’sea‘:":idg%zg‘;‘elié g:f;?“’ig:::;:;‘ :'c‘tdzzgg°::r“!:§§'e‘r°cfam‘;[‘ ALLHEA RANCE ERO R PRIVA D s is to inform to all the borrowers & public in general that “Fincare Small Finance Bank Ltd.” has amalgamated with “Au Small Finance Bank Ltd.” w.e.f 01st April 2024.
Anotice is hereby given that the following Borrower/s have defaultedin :1'9 repaymentofp RELEVANT PART'C ULARS ereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and Reconstruction of
and interest of the loans facility obtained by them from the Bank and the loans hav 1. |Name of Corporate Person Calhealth Insurance Broking Services Private Limited ancial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest
classified as Non Performing Assets (NPA). The notices were issued to them under ~ |72 [Date of incorporation of Corporate Person 07 October 2015 forcement) Rules, 2002 issued demand not.icé f’” the date as mentioned below calling upon the borrowers to repay the amount mentioned in the said notice within 60 days from the
13(2) of Securitization and Re-construction of Financial Assets and Enforcement of 3 e of receipt of the said notice as per the details given in below table: - {

InterestAct 2002 on their last known addresses, but they have been retured un- served . | Authority under which Corporate Person | Registrar of Companies, Hyderabad

suchthey are hereby informed by way of this public notice. - és lnco:olr:te;?llrezs/tz:: T . E el DR 13(2) Notice PoDszteess?::n
) NAWE OF THE BORROWER'S: (1) Sr. Boini Santhosh Kumar S/o Waiesram, R | | * |G o Meorsia ey | 00 TG01EPTCHO1050 ortgagor/Guarantor/Loan A/c No Date & Amount g
1-86, Narsapuram, Siddipet - 502375. (2) Smt. Rajaboina Sanjana aliyas Bhag . - —
Rajaboina Santhosh Kumar, Rio H.No.1-86, Narsapuram, Siddipet- 502375. 9. A‘?df_ESS[ °;f‘he f$9'5f9fe? C"fﬁce a?dp ;-55/;/*?/08/3. éﬂih FlloorbRag]lgv (i‘yand|ose an A/C No.) 22630000003646, Abdul Shabbir (Borrower), | 27-Apr-26 Rs. 7,80,426/- Rs. Seven Lakh Eighty Thousand Four Hundred Twenty-Six Only | 25-Aug-26
HousingLoan Alc No: 73207824364 bbb ol b v i K e e cena (Co-Borrower), As On 27-Apr-26
Demand Notice Date: 06.08.2026 Non Performing Asset Date: 23.07.2! — - scription of Mortgaged Property
Outstanding Amount: HL - Rs. 29,91,175/- (Rupees Twenty Nine Lakhs Ninety One Th & Lc‘:qmdat[?n gommencement Date of 28 August 2026 en Plot Measuring 292.00 Sq Yds Or 244.14 Sq Mts In Sy No 59/B Situated At Pudur Village Kodimial Mandal Of Jagitial District Presently Belongs To Ameena W/O Abdul Shabbir
One Hundred and Seventy Five Only) as on 06.08.2026 with further interest and in | Q[poiate ReRolly Pudur Village Of Kodimial Mandal Of Jagitial District Site Bounded By East: Open Land Of Vali Mohammed, West: 15 Feet Wide Road, North: Open Land Of Mohammed
expenses, costs as applicable. . 7. | Name, Address, Email Address, Telephone | Name: Mahadev Tirunagari airifoddin, South: Open Land Of Mohammed Raheem

; - G EE e 48 e lageraon Number | |BBI Registration No.: IBBYIPA-002/IP-
All the pieoe and parcel of immovable property Sy No. 55, area ‘Admeasuring 198.66 q N00320/?017.18/1 0925, oan A/C No.) 24660000747032, Botla Anjaneyuiu 08-Dec-25 Rs. 6,52,317)- Rs. Six Lakh Fifty-Two Thousand Three Hundred Seventeen Only | 25-Aug-26
(after deducting road effected area 32.45Sq. Yds out of Total Land 231.11 Sq.Yds) situfiSt Address; Flat No.406 & 407, 4th Floor, MGR oftover), ; i it
Ponnala village, Siddipet, Siddipet District, Registered at SRO Siddipet and boun Estates, Dwarakapuri Colony, Punjagutta, scription of Mortgaged Property
Boundaries: East: Open place of Others, West: 21 Feet Road, North: Plots of Santhosh| . ! : Hyc}erapad-SOOOSZ India. use Bearing No. 6-1/319/2 Assessment No. 276 Ad Measuring To 222.00 Sq.Yards Or 185.61 Sq.Meters , Gramakamtam With Rcc Roof Plinth Area Of 337.9 Sq.Fts Situated At
South: Open place of Nazeer Mohiuddin and Others. ”;A: i ‘D_' 0142 90839 takondur Village And Grampanchayathi , Motakondur Mandal , Yadadri Bhongir District , Within The Registration District , Nalgonda And Sub Registration , Yadagirigutta And’
(If) NAME OF THE BORROWER : Sri. Garugula Suman Slo Garugula Late Sailoo. R/o. i i hin The Following Boundaries East: House Of Vangapally Yadagiri, West: 12-0 Wide Road, North: House Of Botla Ramaiah, South: 16-0 Wide Road

@

402, 3rd Floor, Thirumala Residency, Siddipet-502103, Co Borrower: Sri. Siddala Sai Di Last Date for Submission of Claims 26 September 2026

borrower having failed to repay the amount, therefore notice is hereby given to the borrower arid the public in general that the undersigned has taken possession of the property

?;I::;E'c:?g?is.gf:nl'pxo\}emgghl‘s%'n?.ﬁpﬂg’emﬁmé? }5 :‘f;dfggy_a g—}?zd 'ﬁi: »| - | Notice is hereby given _th?t lh.e Callhealth Insurance Broking Services Private Limited has cribed hersin above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002] read with Rule 8 of the said rule on the date mentioned in
Siddinet502103.  HL-Housina Loan Alc No:73119321 rUr g ' ' commenced voluntary liquidation on 28 August 2026. ) s above table. “The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (6), in respect of time available, i.c. 30 days from this
ipe fli-Tlousing Loan A/G N0:/3119421410 The stakeholders of Callhealth Insurance Broking Services Private Limited are hereby called . :
Demand Notice Date: 03.08.2026 Non Performing Asset Date: 29.07. i ir clai before 26 Sentember 2026, to the liquid Rilondntedsenitipesculadasser -
mﬁ: HL - Rs.13,52,826/- (Rupees Thirteen Lakhs Fifty Two Thousa t upon to Sme_’t a proof 9f the” claims, on or before 26 September : to the liquidator at the borrower in particutar and the public in general is hereby cautioned ot to deal with the property and any dealings with the property will be subject to the charge of the AU Small
Ly i ; e address mentioned againstitem-7. Bank Limited (A Scheduled Commercial Bank) for the amount and interest thereon mentioned in the above table.
Hundred and Twenty Six Only) as on 03-08-2026 with further interest and incidental ex| ] The financial creditors shall submit their proof of claims by electronic means only. All other bt 3 .
costs asappicable. stakeholders may submit the proof of claims in person, by post or by electronic means. 3 29109/7026 Auttivcsed Dificer
= > PROY Submission of false or misleading proofs of claim shall attract penalties. e :Telangana AU Small Finance Bank Limited
All that part and parcel of Residential Flat No.402, Thirumala Residency Apartment, Plin| ¢
1045 sq Ft UDS: 29.42Sq. Yards situated at Prashanth Nagar, Siddipet District, Which i Sd/-
names of Shri.Garugula Suman S/o Late Sailoo vide Doc No.3439/2016 registered at S Mahadev Tirunagari
(Urban), boundaries as follow: Boundaries of Flat: North: Staircase, South: Open to sky, Liquidator in the matter of m é‘m C 1 " \ KVC Arcadt:zfisdDFIvo l}ﬂ_?&% ';‘a%H
Open to sky, West: Corridors, Boundaries of Apartment: North: 18 Ft Road, South: Callhealth Insurance Broking Services Private Limited anala a“ AT 3 L= S L
Place of Rajesham, East: 30Ft Road, West: 18 FtRoad. Date: 29 August 2026 ; IBBI/IPA-002/IP-N00320/2017-18/10925 2 Ry Vani Nagar, Avilala, Tirupati, AP-517501.
The Borrower/s mentioned above have availed loan / credit faciliies from Telangana Gram Place: Hyderabad Authorisation for assignment valid til 31 December 2026 shuataf Phone: 79016 26759 & 94910 61630
Bank (Erstwhile APGVB) Siddipet Branch the loan credit facility has been secured by mortg - AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
of property and assets as mentioned against the respective borrower/s name. As the Borrowe E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and
has failed to adhere to the terms and conditions of sanction, the account became irregular al Reconstruction of Financial Asseis and Enforcement of Security Interest Act, 2002 read
wafz clas:hsiﬁfe?I as NPA on R?bave rr‘nentioc?bda;:..es as ger RB(I1 gxgdelin;;. 1The UBadnk &ntegds to with Rule 9(1) and proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
enforce the following securities mortgaged by them and issued Demand Notice Under Regd. post Notice is hereby given to the public in general and in particular to the Borrower(s) and
with Ack. Due which were retumed / without proper signatures of the borrower/s. Who failed to ‘SHMES,;{ SMFG INDIA CREDIT COMPANY LIMITED Guarantor(s) that thge below despcribed In?movable propgrties mortgaged/charged to the
receive them when requested. ﬁence this publ]catlon issued. Herepy, the Borrower/s are called o R ok D Secured Creditor, the Constructive/Physical possession of which has been taken by
O 0 BBy O e B ot T W b tosiooec it o | |Corporat oficeat 11t Floor, C Wing, Embassy 247, Lal Bahadur Shsti rg, Gandhi Nagar Vikhrol (West) Mumbai, Meharashia - 400063 the Authorized Officer of Canara Bank, will be sold on “As is where is”, “As is what is”,
ys from the date of respective nofices, failing which the undersigned will be rporal g 9. yiediy g, gar : 5 2 : :
constrained to initiate action under the said Act to realize the Bank's dues. SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES and “Whatever there is” on 16.09.2026 for recovery of outstanding as mentioned here
Date: 29.08.2026 Sd/- Authorized officer/Chier Manager E-Auction Sale Notice of 15 days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets and Enforcement below is due to the Canara Bank from below mentioned Borrower(s) and Guarantor(s).
Place: Siddipet Telangana Grameena Bank of Security InterestAct, 2002 read with proviso torule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. DATE & TIME OF E-AUCTION: 16.09.2026 at 10:30 A.M. to 11:30 A.M.
Notice is hereby given to the publicin general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties (With unlimited extension of 5§ minutes duration each till the conclusion of the sale)
mortgaged/o‘:jhgrggd fo lrlmleb Seclzred (;reditori‘ the poss:ssion 't‘)ftwhich r;aswbﬁetn takc;:'r‘\ by the A‘:}:hodﬁsted %fﬁcer of SMFGdIr?dia Cgee;iit (;o, EMD amount of 10% of the Reserve Price is to be deposited in E-Watlet of M/s
Ltd./Secured Creditor, will be sold on “As is whereis”, “As is whatis”, and “Whatever there is” on the date and time mentioned herein below, for} i i i : i
DIGILOGIC S.YS.TEMS LI M ITED recovery of the dues mentiened herein below and further interest and other expenses thereon ill the date of realization, due to SMFG India Credit gSB Anu;‘nce.Prlvate meed (gaanknet.com})?_?onal d".?(j‘“y:r By generatmg te
(Formerly known as Digilogic Systems Private Limited) Co. Ltd./Secured Creditor from the Borrowers and Guarantor(s) mentioned herein below. The reserve price, Eamest Money Deposit (EMD) and last hallan therein‘to dgposﬂ tt?e MD through RTGS/NEFT in the account details as
Regd. Offce: #102, 15t ioor, DSL Abacus Toeh Park, Uppal, Hydorabad, | [l ENDdepostjsaoomentonodheronbelon: e e a0 Cuibrantorst
gd ; ' e ' , ) ) Demand Notice ee Reserve Price, EMD | Date and orrower(s): s Indus Gene Expressions Limited an uarantors,
_ Ranga Reddy, Telangana-500039. Tel: 040-45474601 ﬁ.flf;‘r"a”nﬁ[}f()s), Dt Aot Description of the Immovable property & Last Date of “::of E- Directors: Sri. Channa C Reddy, S/o C Venkatarami Reddy, Smt. Usharani C Reddy,
Website: https:/digilogicsystems.com-Email Id: cs@digilogicsystems.com Loan Account Submission of EMD | Auction W/o Channa C Reddy, Sri. Beedupalii Mallikarjuna Reddy, S/o B. Nagireddy, Sri. N.
NOTICE OF 15™ ANNUAL GENERAL MEETING 1,5A1 KRUPA 14" October | ftem No.1: Property Covered Under Document No: 23470 Reserve Price: Date: Himadeep, S/o Venkataramana Reddy, Sri. A. Sreenivasa Reddy, S/0A. Ravichandra
Notice is hereby given that the 15" Annual General Meeting (AGM) of the SERVICES 2025 12024 Dated 25/04/2024.spsr Nellore Registration District, Rs.6395800/- (Rupees 17'%?;%926 Reddy f‘mc! Smt Nallari Rupana Reddy, W/o Nallari Niroop Kumar Reddy.
members of the Company will be held through Video Conferencing (VC) and S elE i gs. 3158760/ | Nellore Sub-registrar Office, Nellore Municipal Corporation, S'gl‘ll‘;’ ?Lﬁ ::‘;2 g‘mﬁl‘y 1100 am to " Total Liabilities: Rs. 27,59,46,000.24/- as on 31.07.2026 + applicable further interest,
Other Audio-Video Means (OAVM) on Monday, 21st September, 2026 at 11:00 e énlépf:;h:h;iﬂy' Nellore City, Vedv%vapaDl.em, Near Auto Nagar, Syl. No: 11:5”' Hundred Only )9 02:00 pm costs & other charges from 01.08.2026. 5
AM. to transact the business set out in Notice of AGM. In compliance with the Eight Thous. a’;’g }5/2n ?; ;;Z?Na ZSF"B'V[')‘:ef* Ic?eTobalaayD:ltjédg?/qz A gg‘g e Description of the immovable property with no encumbrances to the knowledge of the hank:
General Circular No. 03/2025 dated 22.09.2025 issued by the MCA and other 3SHAK | Seven Hundred | Vide L p No: 100196, Bock , Plot No-11 And As Per Town| ~ EMD Amount e ! Industrial converted land (SEZ) measuring AC 14.89 Cents along with gues
applicable circulars issued by Securities and Exchange Board of India &MCA DILSHA Sixty Only) as on | Surveyor Survey Report Sy No:t5/1 Of Site, Plot No .64, Rs. 639580/ extensions house building (GF+FF) measuring 12158.04 sft in survey No: 178-3 (Part), 178-4,
(hereinafter collectively referred to as circulars), Companies are allowed to LAN: 10 October, 2025 | Consisting An Extent Of 42 Ankanams Wester Side 14| (RUPEES Six Lakh Thirty{ ©f5 m‘{l‘)“'e : 178-5, 178-7, 178-8, 178-9 & 178-10 (Part), In Northern side of N.H-44 (Hyderabad
hold AGM through Video Conferencing without the physical presence of the 2153209179550 Ankanams Or 112 Sq-yds Of Vacant Site. Nine Thousand Five g - Banglore Road), Kodur Village At Chilamathur Mandal of Sri Sathya Sai (D).
Members at a common venue. Hence AGM of the Company is being held through ltem No.2: Property Covered Under Document No: Hundred Eighty Only) Boundaries: North: Settipalli Fields Survey No 70, Kodur Fields Survey no: 178-3
Video Conferencing Made. 234712024 Dated 25/04/2024.spsr Nellore Registration ‘ (part) & 178-2 land, South : NH 44 Road, East : Kodur Fields Survey no 179 & 183
Members will be provided with a facility to attend the AGM through VC/OAVM District, Nellore Sub-registrar Office, Neflore Municipal Last dat% of EMD Deposit: land. West : Kodur Fields survey no 178-3 (part), 178-2, 178-1, 178-6 & 157.
through KFINTECH system. Members may access the same at https:/ Corporation, Nellore City, Vedayapalem, Near Auto Nagar, I e
evoting.kfintech.com under shareholders/members login using the remote &- Sy No; 161, 15/2 OfLand Wes Divided I To Layout Plang 1 RESERVEPRICE! 1t e a0:00 A001 EHIEE A M ¥E R o: £,84,00,000/
Ptiog retantials. : 9 Plots "manumasiddi Nagar' By Dip Hyderabad, Dated 3 The property is part of SEZ. All the applicable rules, regulations, terms, conditions and
. R s , 27/12/1996. Vide L.p No.: 100/96. Block-b, PlotNo: 11 AndAs statutory requirements will apply to this sale. Further, SA Vide no 71/2025 filed by the party
In compliance with the Circulars, electronic copies of Notice of AGM and Annual Per Town Surveyor Survey Report Sy No: 15/1 Of Site, Plo is pending before DRT- Il Hyderabad. For details please contact the authorised officer.
Report for the Financial Year 2025-26 have been sent to all shareholders whose No :64, ConsistingAn Extent Of 42 Ankanams Middle Portion - - -
e-mail IDs are registered with the Company/Depository Participants on August An ExtentOf 14 Ankanams Or 112 Sq.yds Of VacantSite. Note: Dues/Taxes, if any, known/not known to the Bank are to be borne by the
21, 2026. These documents are also available on the website of the Company. item No.3:property Covered Under Document No: ; : auction purchaser and same is exclusive of the final bid amount.
hitps://digilogicsystems.com/investors/corporate-governance/annual-raturns/ 2347212024 Dated 25/04/2024.spsr Nellore Registration Fordetailed terms and conditions of the sale please refer the link “E-Auction”
and website of Stock exchange i.e., BSE Limited www.bseindia.com. Further, gmnct, ‘Ne”"’\‘re S“%Feg’\sl“ar Office, Ne"""; 'tV'“’,:l'C‘pa‘ provided in Canara Bank’s website www.canarabank.com or may contact
the Company is also sending a letter to those member(s) who have not registered ( Sorﬁgf{i:gq.15?go(;ef Le;‘r)\ti ng:ylgie i}z’;i y‘?:rLauo?n F?lg?yg Authorised Officer, Canara Bank, Specialized ARM Branch, Tirupati, Ph. No.
their email IDs providing the web-link for accessing the Annual Report along Pl{)ts Ao b Nagar" By Dtp Hyderabgd, Dated 7901626759, 9491061630 during office hours on any working day.
with notjce. 27/12/1996, Vide L.p No: 100/96, Block -b Plot No: 11 And As * Bidders shall improve their offers in multiplies of Rs 1,00,000/-.
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